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Welfare of Central GoTel'lUllent 
Employees 

31411-0 fShrimaU Renuka Barkalald: 
. L Shri Kanakasabai: 

Will the Minister of Bome AlfairB 
loe pleased to state: 

(a) whether it is a fact that the 
Planning Commission has asked th. 
Home Ministry to submit a compre-
hensive social welfare scheme for the 

""benefi,ts of Union Government em-
plcryees; and 

(b) if so, the main features of the 
,cherne t.hat the Home Ministry Is 
considering? 

The DePuty Milliliter In the Mlnis-
l:r7 of Home Mainr (Shri L, N. 
Mlshra>: (d) Yes, Sir. 

(b) Details of the scheme are being 
worked out and they will be referred 
to the Planning Commission when 
they are formulated. 

1!,es hI'S, 

CALLING ATl'ENT.iON TO MAT-
TER OF URGENT PUBLIC IM-

PORTANCE 

EKPLOSION ON RAlLWAY TRACK. BETWEEN 
ARl1NACHAL AND SILCHAR IN AssAM 
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RaHway Track in 
Assam (CAl 

The Minister of Slate In the Minis-
try of Bome Mairs (Shrl Batbi>: 
According to the information received 
from the Government of Assam, aD 
29th April, 1965, at 8.20 P.M. a serious 
explosion occurred on the TailwaY 
track between Silchar and Arunachal 
at a distance of about a mile from the 
Silchar Ra'lway station. The local 
people who rushed to the spol on 
hearing the explosion managed to stop 
a train which was coming from Dhar_ 
managar to SUchar more than 150 
yards from the scene and thereby 
saved it from accident. 

On receipt of information, the De-
puty Commissioner of Silchar accom-
panied by the District Superintendent 
of Pol 'ce and police force rushed to 
the spot, cordoned off the area, alld 
t.ook the necessary precautionary steps 
for invesligation. Armed guard from 
the local nlilitary unit nearby aud a 
Railway Protection ForCe Unit from 
the Silchar Rail way Station also 
reached the spot SOOn arter. 

From two c8vitiej 1:1 the permanent 
way it would appear li,al there were 
two discharges which perhaps eJ<-
ploded simultaneously. The rali 
above the cavities was ripped off to a 
length of nearly 8 feet, the ball ... t 
under the track and three wooden 
sleepers scattCTed and the alignment 
of the track displaced. 

badly multilated dead body of a 
man was found at about 100 feet east 
of the t rack. Another person with 
serious injuries and burns was found 
in an unconscious state at about 15 
feet west of tbe track. He was taken 
to the hOIDital immediately where he 
succumbed to his injuries. 

The possibility of this being an at-
tempt at sabotaee of the incoml,~ 
kaln is not beine ruled out. Investi-
gations are In progress. All measW1!ll 
necessary for aiding Investigations and 
preventing the recurrence of inci-
dents Of this kind have been laken 
hy Government. 
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Assam (CA) 
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Shri Hatbi: 

'lift I flit "'i:T ~ 
Some spies have been arresteu, 

not in this connection. 

Sbri Subodb Han!lda (Jhargrarn): 
Since it is presumed that it is a case 
of sabotage, I would like to know 
whether all the police force nearby 
have been alerted by Government. 

Sbrl Hatbi: Yes, Sir. 

Sbrl A. P. Sbarma (Buxar): Since 
this is a suspected case of sabotage, 
what concrete steps have been 
taken by' Government to guard these 
areas, particularly the railway lines 
so that such things should not recur 
in future. 

Sbri Halbl: Frequent patrolling is 
the One thing which has been under-
taken. 

Sbrl S. C. Samanta (Tamluk): 
Ma 1 know whether the unconscious 
ma~ who was taken to hospital has 
been interrogated? 

Shrl Bathl: No. Upto now, I have 
no information. He was unconscious. 

Shrl Warl .. r (Tricbur): Was the 
person who died In hospital. ide!'ti~ 
fLed? If so, what was his natlonahty . 

Shri Hatbl: He belonged to the Cu-
char district. 

"" ll'li"mm "TU) (f.nA'n:): 
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"Shri Narendra Singh Mahlda 
(Anand): In view of the frequency of 
such explosions at various places, 
whether it may be in Jammu and 
KnRhmir Or it may be in AS3sm, may 
1 know whether Govenment are rais-
ing volunteer forces? If Government 
forces "re not capable of coping with 
it or are not in sufficient numbers, are 
we not going to have home guards or 
boy scouts or other agencies also to 
"ee that such places are safeguarded? 

The MInister of Home Mairs 
(Shrl Narula): That aspect is before 
liS. The strength o{ the Home Guards 
is gOing to be raised in a very large 
way, and other steps are also going 
10 be taken, 

Shrl P. Venkatasubbiah (Adoni): 
1n view of the recurrence of these in· 
cidents, whether on the East Pakis-
1D.n_A~sam border Or any other bard-e" and the fact that saboteurs are 
infiltrating and indulging in such acti-
vities with impunity and going scot-
free, may I know whether Govern-
ment proposes to remove the impr:"'f,-
sian among the people that the in-

1elligence apparatus is not as effi-
dent as it should be? If so, what 
action are Government going to take 
in this connection? 

81ui Hathl: We have been vigilant. 
1 may say we have arrested as many 
11. 60 such spies. 

Sbrl Hem Barna (Gauhati): When 
the Chinese aggressed on us in 1962, 
-saboteurs in Assam were active, 
'These saboteurs are on the payroll 
.,r Pakistan. They were active 
and tried to blow UP our rail tra..:k. 
•• many as three times. Now w_ 
bav(> been movini our trooDS in 

that area after the Pakistani aggres-
",;on. Now comes this explosion. In 

~2 (Ai) LS-5. 

this context rna r dra 
tion t th 'G y w the atten-

o , e overnment to the assu-
rance gIven by our late Prime Minis-
ter on the lIoor of this House that 
When :akistan closed down our Higb 
CommIssIOn office in Rajshahi that 
Government w,ould consider clCJsing 
down th~ Pa~Istan Assistant High 
Co~mlSslOner s offiCe in Shillong 
wh,ch has been the cockpit of aU 
these mischievous things Occurring in 
tha,t fr?ntier area? It is this mission 
wh,ch IS organising and engineering 
theSe things. Why has no action been 
taken in pursurance of that assurance, 
! want a reply from the Prime Min-
Ister. 

The Prime MlnIster and Minister of 
Atomic Energy (Sh"; Lal Babadar 
Shastri): r would like to assure the 
hon. Member and the House that we 
will take action very soon in that re-
gard. 

Shri H,,'" Vishnu Kamath (Hosh-
angabad): Is it not a fact that besides 
the Pakistani infiltrants, among whom 
may be agents, spies and saboteurs, 
there are certain high-placed office .. 
in the Assam Police and Secretariat 
as well as a Minister in that State 
whose loyalty and integrity are some-
What suspect, and because of thIS 
the security of the State will continue 
to be in jeopardy unless they are re-
moved from their present position.? 
If so. what steps are being taken in 
that direction by Government? 

Shri Nanda: I would like to repu-
diate this, whether to call it insinull-
tion or anything else, I do not know .. 

Shrl Harl Vishnu Kunath: You 
have transferred the IG of Police. 

Mr. Speaker: This has been brought 
to notice earlier also, once or twice 
here. and it has been discussed . 
Otherwise, ordinarily I should not 
have allowed such a thing to be 
brought in, an aceu.ation m;de Iik" 
that. 
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Shri Nanda: I am thankful to yOU 
for giving me this opportunity to 
clear the position. 

The other day, Shri Prakash Vir 
Shastri also brought up this question, 
about the IG of Police in Gujarat. It 
is alleged that he was brought away 
from Assam for certain reasons, and 
therefore, was not the appropriate 
person to be there. I may state here 
very categorically that that officer 
has a very good record. He has got a 
very satisfactory record in Gujarat 
also. There is no ground at all for 
any kind of suspicion about that. I 
would like to aJ1ay any suspicion on 
that score. It Is very unjust to that 
officer. 

So far as the other things are con-
cerned .. 

lilT ~ '!( .. 'IiU~lf . rTr'i' o;ro~ 
it.~r"fT~1 

Shri Nanda: We are 
with Sheikh Abdullah 
Abdullah will have 

not dealing 
now. Sheikh 

his due In the 
proper way. 

Regarding these other charges or 
insinuations, I categorically repudiate 
them and deny them .... 

Mr. Speaker: Shri Kotoki. 

Shrl llari Vishnu Kamath: The), 
will rue the day if lhey do nol tak" 
any action. 

Shrl Surendranath Dwlvedy (Ken-
drapara): What about some Minister, 
in Assam? 

Shri J. B. Kripalanl (Amroha): Thu 
nalion will rue the day, not lhey i hl-
t.".,.",ptions) . 

Shrl K. D. Malavlya (Basti): The)' 
are also patriotic. (Interruptions). 

Sbrl IIar1 Vishnu Kamath: Why 
does he butt in? I did not refer to any 
Member here. Why don't you call him 
to order~ He thinks he is still a )4tt\-

ister here. 

Shri Raghunath Singh (Varana"J: 
Weare also patriotic. 

Shri Hari Vishnu Kamath: I know. 

Shrl Hem Barua: You do not h&ve 
to announce it (lnteTTuvticms). yell 
come to their rescue. 

Mr. Speaker: Why should this com 
petition be there? Tilere ought not 
to be any doubt about lhe patriot,sn; 
of each Member here. 

Shrl Hari Vishnu Kamath: Th"y 
slarted it. Shri K. D. Malaviya for-
mer Minh;ter of Mines, IJl';)vokcu 
everybody here. It was w"olly 
wrong On his part to do so. I did not 
refer tv any Member here at all. Th., 
1 eference was to some oftit'ers and a 
Minister in Assam. 

Shri K. D. Malaviya: I do nol know 
why he is so angry. 

Shri Dari Vishnu Kamath: It was 
wholly wrong On his part to butt 1Il_ 
[ do not know why you did not call 
him to order. 

Mr. Speaker: It is very unfortunate 
that Members get excited and do not 
listen to the Speaker also. There 
ought not to be such interI'upti01J~·. 

They create great confusion. VIe dl) 
Hot achieve anything by this, 

Shrl Llladhar Kotoki (Nowg"ng): 
May I know wheth(~r Government 
have ascertained the identity of t!le 
two persons who were killed in the 
explosion, that they belong to lhe 
Mizo tribe and are part of a gang of 
the Mizo people who are beIng tr~in­
cd in Pakistan to commit acts of sabo-
tage in Assam? 

Shrl Hathi: One of these pel'sons 
could not be identified because QU his 
limbs were so badly mutilatecl. Tt.e 
second perSOn who was unco.l. ... ~ lOL.:.~ 
was then alive but died later. He i.; 
a person from Cachar. He is r.ot a 
Mizo. He belongs to the Kabuli 
Nagas. I have inquired only yesler-
day. 
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Re: Statement 
about Kutch 

A •• am (CA) 
Shrimati Jyotsna Chanda (C&chur,: 

May I know from the Government 
what steps they are taking to protect 
the Mizo-Pakistan botder,.o that 
Pakistani spies and infiltrators do 
not come through that distf1ct? 

Shrl Hathi: So far as infiltration 
into India is concerned. we have iu~ 

creased the number of check post..; on 
the border. 

~ W;y f.~ ,,~t., (f~j-T) : 
"~lffi ~iR·:r, flR'f< 'Iil "fT ~t; ~ 
~ ;m ~ 'fT< ~ ~·ft mm ~ 
fiI;;nt ~t ~r ~ 'ill"'f ~ ;olT 'f7 

lTl1IiT': if .. r<i m ~ If 1!lf.!; ~ 
o;fRf~ "') ~f m ~ .. 1.,. ",,...., 
<rr't 'f7 riFfr ofr JfT7T "ff ~ 1 

P~T ~I'fr. oi"{tf"f'T 0''1"m ~f r'P.fT 
~I 

Shri P. C. Borooah (Slb,;agar): May 
1 know how many cases of sabuta~ing 
and spying have so far been apprend· 
ed since the beginning of this year, 
and what arrangement ha. been made 
for combing out these elcmehts ::.t 
least from strategic areas like Assam. 
Kashmir and Kutch? 

Shri Halhl: I have not got the exact 
number, out, as I said, we have u!'-
rested a number of persoas w}.o 
were indulging in spying activities. 

Shrimati Renulu Sarkalaki dlm-
peta): In view of the fact that both 
the tribal persons mutilated and dead 
near the scene of the blast were 
Zeliang Nagas,-- thp. hon. l\linistc~ 

has said that only one was a Zcliang 
Naga. but press reports say that both 
are Zeliang Nagas.--may I know 
.'hether the Government has erdered 
any enquiry to find out whether the 
explosion was a part of a l'cn~wed 

campaign of sabolage organised by 
Naga hostiles in collusion with Pc.kis-
tan to disrupt troops movement in 
this region in the face of m;;,tary 
manoeuvres of Pakistan? If su, IS the 
Government aware whether the elec-

tronic device and the explosive mate-
ri.ls came from China Or Pakistan? 

Shr! Hathi: I said that the body of 
one of the persons was so much mull" 
lated that he could not be identific-d, 
and that the second person wa~ a 
Naga. 

Shrlmati Renuka Barkataki: Is 
Government aware whether the elec-
tronic device and the explosive 
materials came from China or Pakis-
tan? 

Shri Hathi: That is being investiga-
t.ed. 

Shri S. M. Banerjee (Kanpur): 
May I know whether the attention of 
the hon. Minister has been d'rawl1 to 
a news item in a Bangnli newspaper 
that of the persons who have been 
arre.ted, one was a sadhu and he had 
in his possession some papers, and if 
so whether investigations hav(~ re-
vealed that this sadhu was a Pakistani 
spy? 

Shri Hathl: Neither of thesp per-
sons was a sadhu about whom n,~\\"1 

appeared JD the newspapers. 
Shrl S. M. Banerjee: Who is this 

sadh'..l? 
Shri Harl Vishnu Kamath: Or the 

Sadhu Samaj. 

Shri Hathi: There was a case of a 
sadhu. What has appealed in the 
popers is that a person in the guise ot 
a sadhu was arrested, but it docs not 
relate to any Of these persons. 

12.24 hrs. 

RE. STATEMENT ABOUT KUTCH 

Mr. Speaker: I have to inform the 
Hou~e that the.' Prime Minister would 
be making a statement at 6 o· Clock 
about Kutch. 

Shrl S. M. Banerjee: (Kanpur): 
want to make a submission. I did not 
giVe any Calling Attention Notice, but 
I would only request that when the 
Prime Minister makes the stlltemen!, 
the ~tatem"nt should cover two points. 




